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device is not y t avaiJable for u e since 
Clinical Trials on human being are yet to 
be undertaken. tl;1dy of this n w devie 
in India e~n be considered only when it 
clinical \l efulnc and reliability is 
e ta i ned. 

Iocr a e in Occupation Fee for tb 
Merchants t haragpur 

814, SHRI NARAYAN CHOOBEY: 
Will the Mini ter of TRA SPORT be 
pleased to tate: 

(a) whether Governm nt are aware that 
th authority ar trying t increase ccupa-
tion fee for the merchants a Kbaragpur by 
200 to 300 per cen t . ' 

(b) whether Government are also aware 
that tl1e ailway Mini ter in 1983 promised 
tbe people of Kharagpur in public that 
enhanc men t f occupation fee would not 
be allow d to be incrcasr.d so sharply and 
that enhane m nt will be kept limHcd to 
not m re than 25 to 30 per cent; and 

(C) 'if 0, what have the Rail ay admi-
nistration don to imp} ment th public 
promi e of the Railway Minister? 

TH MI ISTER OF TRANSPORT 
(HRI BANSI LAL); (a) : Yes, Sir, the 
Gov rnm n tar awa' tll' t thc licence fees 
of railway land liccnsed at Kharagpur has 
be n incr a d in accordanc with the rul 
in force. 

(b) The G vernm nt are aware that th 
Railway Mini ter in 1983 had tated that ' 
the nhancement in th 1 icence fe will not 
be abno mal and will ' b ba ed on rational 
guidelines. 

(c) The lie nc fce f r ilway plot i 
being fix d cd policy instru-
ction i ued by th partment of Railway 
from tim t tim. The licenc fe is fixed 
on the ba is of mark t Va Iue of land 
natur comm ria) utili tion and i 
kept at a I vel which i fair and c rnpara-
bl with th mar t r nt . 

ndicnpp d Employ in Rail ny 
ork. hop 

15 R M 

~EDDY: Will the Minister of TRANS-
PORT be pleased to state : 

(a) the names of Railway workshops 
in the country and the number of employe-
es working therein . 

(b) whether these worksho s employ 
handicapped per ons also ; and 

(c) if so, the number of handicapped 
person employed in each workshop? 

TH MINIST R FOR TRA SPORT 
(SHRI BANSI LAL): (a) to (c). Inform-
ation i bing collected and Will be laid on 
the Table of the Sabha. 

Boxes Containing Unlicen ed Arm and 
Ammunit ion Recovered from Railway 

Stations in Bihar 

816. SHRI 'RAMASHRAY PRASAD 
SINGH Will the Minister of 
TRANSPORT be pleased to state: 

(a) whether it i a fact that more than 
70 boxe containing unlicensed arms and 
ammunition were recovered at vari u 
Railway Stations in Bihar ; and 

(b) if so, the detail thereof and the 
number of persons with their 1"articulars 
who were arrested in this regard and the 
steps taken so far by Government in the 
matter '/ 

T MINISTER of TRANSPORT 
(SHRI BANS LAL): (a) No Sir. 

(b) In view of ~eply to (a) above. 
que tion does not arise. 

oft an for rrigation Proj ct 

817. SHRI K.S. RAO: Will th 
Minister f WATER RESOURC S be 
plea ed to tate: 

(a) wheth r ther is any proposal with 
the G el'oment to ar ange soft Joan t 
the Stat for construction of Irrigation 
Project and if 0 the d ta il thereof; 

(b) whether there are allY restrictions 
n tat in g tting loan from privato 
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orgaDisatioDa or Governments of foreign 
countries. if they aaree ,for. barter payments 
and 

(c) whether there are any such instan-
ces of taking loans so far ? 

THE MIN STE OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) : 
(a) No, Sir. 

(b) Yes, Sir. The State Government 
are required to approach Government .of 
India for getting loa s from private organi-
tations and Governments of foreign 
countries. The barter payment relates to the 
repayment condition of the loan which will 
not affect the constitutional restriction on 
the State in such matters . 

(c) There are no such instances. 

[Trans lat ion] 

Adver e Affect of Suberanarekba Pro'ect 
on Adivasi 

818. SH KAL PRASAD PANDEY: 
Will the Minist r of WATER RESOURCES 
be pleased to state : 

(a) whether Suberanarekha multi·pur-
pose project wHl adversely affect the 
Adivasis and if so whether Government 
propose to abondon the project to project 
tbe cultural, social and economic interest 
of triba}s ; an~ 

(b) if so, the action taken so. far in 
this egard? 

THE MINISTER OF W ATE R-
SOURC S (S IRI B. SHANKARA AND): 
(a) and (b). A total number of 141 villages 
(40 fully and 101 artially) in Bihar with 
a total population of 53 000 aod 13 villag 
in Ori sa (1 fully and 12 pa tially) with 
population of 43,000 arc likely to b 
affected on implementation of the inter-
Stat~ Suber ar kha Multi urpos Project. 
The Government of Bihar is preparing a 
Rehabilitation Ma ter Plan in consultation 
with the Adivasi Welfa:e Department to 
satisfactorily reh biHtate the affi ted 
familie and there are also plans to train 
them in getting employment on the project 
works cial fore try anet .0 other fi Ids. 

Necessary financial provision. would b 
made in the projeot for this Pllrpo t 

[Eng/lfh] 

Funds for Railway Development Wor 
, in Karnataka 

819, SHRI N RRINGRAO SU YAw 
WANSl): Will the Minister of TRANSPORT 
be pleased to state: . 

(a) whether the President of Railway 
Development Construction Action Commit- '" 
tee, Karna taka has urged the on 'ble 
Prime Ministe.r to al10t sufficient funds to 
Karnataka States as all th railway develop. 
ment works are at tandstill due to paucity 
of funds; and 

(b) if so; the action taken in the 
matter? 

THE MINISTER OF TRANSPORT 
(SH I A SI LAL): (a) and (b). No 
record is available in this Ministry to show 
that there wa a request from the President 
of "Railway Development Construction 
Action H Committee Karnataka urging 
allotm nt of sufficient funds. However, 
deman~s have been received in the Depart-
ment of Railways from variou quarters in 
connection with the allotment f morc 
funds for evelopment W rk ' in 
Karnataka. 

Funds fo Railway Project are allot-
ted not on the con ideration of its location 
in a State, but on its priority, stag of 
progress and avail bility f r ource, 0 as 
to derive m imuro b n fit from the 
iove tOlent . 

F r Mysore-Bengalor nver ion th 
al10tm ot f fund in 19 5- 6 ha be n 
jncrea ~ t Rs. 1 cror . from th rigin I 

. budget utlay of R. SO lal hs. F r 
doubling b twe n rishoarajpuram aod 
Whitefield, bud et a Hotment i . 16 I khs 
and additional fund through supplement-
ary demand of grants is uode consid r -
tion. eside thes, ad quate fund nave 
b n aJl tt d t r re idu I w rk n ID1,ljor 
pr jects i.e. Wheel and A 1 PI nt-Bangalor 
Banglore-Guntakal Convent n, Maosalore-

as an MQ in et. 




